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.. ‘ Most Urgent/Out at once
OFFICE OF THE PRINCIPAL DISTRICT 85 SESSIONS JUDGE (HQ)' DELHI
No./l"1SI‘— /13$! /Genl./HCS/2023 Dated, 1361111 the '

1 := W1
Sub: Circulation of copy of Order dated 15.03.2023 passed by Hon"ble'S/iupreme

Court of India in Special Leave to Appeal (Cr1.) No. 555/2023 titled “Ravish
Kumar Vs. The State of Bihar” (Arising out of impugned final judgment and
order dated 23.11.2022 in Crl.M. No. 63090/2022 passed by the High Court
of Judicature at Patna).

A copy of the letter no. 2108-2120/DI—IC/Gaz./G-2/Judgment/2023 dated

» 29.03.2023 bearing diary no. 844 dated 29.03.2023 alongwith copy of order dated

15.03.2023 passed by I—lon’ble Supreme Court of India in the abovesaid matter is being
circulated for information and necessary action to : -

1. All the Ld. Judicial Officers posted in Central District, Tis Hazari Courts, Delhi.
2. The Ld. Registrar General, Hon’ble High Court of Delhi, New Delhi for information.
3. PS to the Ld. Principal District 81; Sessions Judge (HQs), Tis Hazari Courts, Delhi

for ' ormation. ;

4 he Chairman, Website Committee, Tis I-Iazari Courts, Delhi with the request to

direct the concerned official to upload the same on the Website of Delhi District
Courts.‘ ' i‘ -

5. The Director (Academics), Delhi Judicial Academy, Dwarka, New Delhi for
information as requested vide letter no.DJA/Dir.(Acd)/2019/4306 dated
06.08.2019.

6. Dealing Assistant, R&;I Branch for uploading the same on LAYERS.

7. For uploading the same on Centralized Website through LAYERS.

(UPASA ATIJA)
Link Officer-In—Ch , Gen|.Branch, (C)

Tis Hazar ourts, Delhi.
Encls. As above. <;\ lovi lgg W‘
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